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submitted recently to Government. lndia•s 
aystem of preventing accidents like the 
Bhopal aas disaster is faulty; 

(b) if ao. the det1&ils thereof; and 

(c) the reaction of Gover.1ment 
thereto? 

THE MINISTER OF STATE OF THB 
MINISTRY OF LAbOUR. (SHRl T. 
ANJIAH) : (a) to (c). loteroati\)nal 
L'lbour Organisation sent a Missiun in 
April. I 9 8 S coosistina of two Ellperrs for 
asa'!ssin1 the technical needs in the field 
of safety in industrial units in the context 
of the industrial accid.ol at Bhopal in 
December, I 984, The reporl of the 
Mi!>i.ion which was forwarded to the 
Governmeol by the l.L.O. has given a 
number o f recommendations on the con-
trol of m ajor hazards in lndh. How-
ever. the report has 001 found the Indian 
a,.tem of preventina accidents faulty. 

De•elopment of Deep Sea Fisheries 

~  SHRI S. KRISHNA KU!\ifAR: 
Will the Minister of AGRICULTURE 
AND KURAL DEVELOPMENT be 

pleased to state : 

(a) the number of deep sea fishing 
vessels currently optoratina in Ellclusivo 
Economic Zone of Indian territory; 

(b) the particular! of deep sea fishing 
charter aareements entered by Govcrn-
meo t and currently under operation; and 

(c) what ~ sur s Government pro-
pose to take for development of deep sea 
fisheries in the country ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAN-
DRAKAR) : (n) The total number 
of commercial deep sea fi:;hing vessels 
currently operatina in the Indian Ell-
clusive Economic Zone is 84. 

(b) Charter party aareements are 
entered into by the Indian cbarterioa 

companies with lheir respective foreian 
collaborators. Till now, 21 companies 
have entered inlo charter party agree-
ments for charterina a total of J IS vessels 
Only 8 vessels are operating at present. • 

(c) The followina measures have 
already been taken by the Government 
for the development of deep sea fisheries 
in the country :-

(i) Augmentation of deep sea fishing 
fteet throuah a judicioua mill of 
indi.genous, imported and char. 
tered fishin1 vessels. 

(ii) Prov id ina 3 3 ~ subsidy on the 
cost of indigenously constructed 
deep sea fishing vessels, 

(iii) Providing loans on soft terms for 
purchase or 6shio1 vessels through 
the Shippin• Development Fund 
Committee (SDFC) . 

(iv) Promotion of joint venture pro-
gramme with foreign fishing in-
dustry. 

(v) Auamentation of fisheries survey 
in the BEZ. 

(vi) Trainina of fishery operatives for 
creatina a cadre Of trained man 
power for mannin1 the deep sea 
fishina vessels, 

(vii J Assistance for construction of fish-
ing harbours at major and minor 
ports and of landing and berthing 
facilities at smaller fishina centres. 

(viii) Re1ulation of fishing by foreian 
vessels in the f:EZ by promul-
gating the MZI (Regulalion of 
fishing by foreian veuels) Act, 
1981, 

Aaricultural Production In Punjab and 
Otber States 

20.S 7. SHRI BALASAHEB VJKHB 
PATIL : Will the Minister of AGRICUL-
TURE AND RURAL DEVELOPMENT 
be pleased to atato : 




